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_oRDERs OF THE TRIBUNAL

ORDER DATED 22-6-2000.

Leamed camsel for the petitionx has
filed Mgmo stating that he wants to withdraw the
Original Application., We have heard M., P,K,Fadhi,
leamed coamnsel for the applicant amnd My, J.K.Nayak,
learned Additional Standing Counsel for the

Respondents.In viev of the prayer £or withdrawal,
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the OA is disposed of as withdrawn,




